
 
Court-I 

Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 
Appeal No. 163 of 2015  & 

 
IA No.261 & 262 of 2015 

  
Dated: 21st August,  2015  
 
Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson  
  Hon’ble Mr. T. Munikrishnaiah, Technical Member  

 
  

In the matter of:- 
  
West Central Railway                     …Appellant(s)  

Versus 
Mandhra PradeshElectricity Regulatory Commission & Ors.  

…Respondent(s)  
 
Counsel for the Appellant(s)   :  Ms. Geetanjali Menon 
 
  

ORDER 
  

Learned counsel for the Appellant seeks some time on account of some 

personal difficulty. 

List the matter on  26.08.2015. 

  

(T. Munikrishnaiah)              (Justice Ranjana P. Desai)  
Technical Member       Chairperson  
Ts/pr 
 
 

 
 

 


